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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

Original Application NO. 888/2024

Vijendra Yadav

APPLICANT
VERSUS

Govt. of NCT of Delhi & Ors.
...RESPONDENTS

ADDITIONAL REPLY TO ON BEHALF OF
RESPONDENT NO. 4

MAY IT PLEASE THIS HON’BLE TRIBUNAL:
The humble Answering Respondent, above named

rost respectfully begs to submit the reply as under: -

1: That the answering respondent has highest regards to
the orders passed by this Hon’ble Tribunal and in
reference of the observations made by the Hon’ble
Tribunal, it is most respectfully submitted that the
answering respondent acted as per directions issued
by the Tree Officer vide order dated 10.07.2024 and
deposited the penalty of Rs. 9,00,000/- and planted 30
trees.

2 That during pendency of this original application, the
answering respondent has planted about 370 trees of
various species like Terminilia, Champa, Kachnar,
Ashok, Bottle Brush, Jamun, Neem, Amaltas, etc. in

addition to the earlier planted 30 trees within the same
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premises. The details of trees alongwith photographs is

annexed herewith and marked as Annexure-R-4/1.

PRAYER

It is therefore, humbly prayed that the reply filed by
the Answering-Respondent no. 4 may kindly be taken on

record and the original application filed by the applicant may
kindly be dismissed.

Through their Counsel:

(Lokendra Singh Kachhawa/ Rohit Kumar Tuteja)

Advocates
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

Original Application NO. 888/2024

Vijendra Yadav
VERSUS
Govt. of NCT of Delhi, Others

AFFIDAVIT
I, Hardik Jain S/o Shri Vikas Jain, aged about 32
years, Authorized Signatory, M/s Jindpur Industrial Parks
Pvt. Ltd. (Formerly known as Anant Raj Hotels Pvt Limited),
1501 B One World Center, Senapati Bapat Marg, Prabhadevi,
Mumbai 400013, do, hereby take oath and state as under:-

1) That I am the respondent in the matter and am well
conversant with the facts of the case.

2) That the annexed reply to the original application has
been drafted by my counsel on my instructions on the
basis of material and information furnished by me.
The contents of reply are true and correct to my
personal knowledge based on official record, which I
believe to be true and correct.

That the documents annexed with the reply are true
and correct copy of its respective original.

Uﬁ"

’

EPONENT

VERIFICATION

I, the above named deponent, do hereby verify that the

contents of paragraphs 1 to 2 of my above affidavit are true
and correct; nothing material has been concealed therefrom

and no part of it is false. SO HELP ME GOD.

| BEFORE ME

HARJIT SINGH ANAND
ADVOCATE & NOTARY
GOVT. OF INDIA

Sr. Nof?ff Page NO.....csesmsssssssans




345 Annexure R-4l152 8

S.No. [Name of Trees Location Quantity | Total Trees |Remarks
Entrance Right Side 16
Entrance Left Side 19
1 Terminilia Pond Area 23 97
Utility Area Boundary Wall 16
Back side of building 23
2 Champa Entrance Right Side 17 31
Entrance Left Side 14
3 Kachnar Meter Room 9 9
4 Pink Trumget WBM Service Road 22 22
5 Spathodea (Flame of 22
Forest) WBM Service Road 22
6 Bottle Brush Fanking iFront =2 34
Pond Area 2
7 Neem STP Right side 6 31
Back side Fruit Garden area 25
8 Jarmun STP Right side 4 29
Back side Fruit Garden area 25
9 Amaltas STP Right side 4 4
10 Ashok Fire Tank Boundary Wall 9 9
11 Maulsary Fire Tank Boundary Wall 17 17
12 Amla Back side Fruit Garden area 25 25
13 Amrood Back side Fruit Garden area 25 25
14 Kadhi Patta Back side Fruit Garden area 20 20
15 Anjeer Back side Fruit Garden area 25 25
Total Trees 400




LOCATION:- LEFT SIDE £ENTRANCE
TREES SPECIES:- TERMINALIA & CHAMPA
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LOCATION:- RIGHT SIDE ENTRANCE
TREES SPECIES:- TERMINALIA, KACHNAR
& CHAMP A



LOCATION:- RIGHT SIDE WBM ROAD
TREES SPECIES:- PINK TRUMPET
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LLOCATION:- BACK SIDE NEAR BUILDING
TREES SPECIES:- TERMINALIA



LOCATION:- BACK SIDE AREA
TREES SPECIES:- NEEM, JAMUN, AML &,
AMROOD,KADHI
PATTA, ANJEER
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LOCATION:- UTILITY BACK & RIGHT SIDE AREA
TREES SPECIES:- TERMINALIA , MAULSARY &
ASHOK
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LOCATION:- RIGHT SIDE OF STP & POND AREA
TREES SPECIES:- NEEM ,JAMUN , TERMINILIX &
AMLTAS, BOTTLE BRUSH
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LOCATION:- FRONT PARKING AREA
TREES SPECIES:- BOTTLE BRUSH
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